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| TEM NO 57 COURT NO. 11 SECTI ON XI'V

SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No(s).35139/2012

(From the judgenent and order dated 14/06/2012 in OSA No. 9/ 2005 of The
H GH COURT OF H. P AT SH MLA)

G AN CHAND AND ORS. Petitioner(s)
VERSUS
M S YORK EXPCORTS LTD. & ANR Respondent (s)

(Wth appln(s) for directions and prayer for interimrelief)

Date: 20/01/2014 This Petition was called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE GYAN SUDHA M SRA
HON BLE MR. JUSTI CE V. GOPALA GONDA
For Petitioner(s) Ms. Jayant Bhushan, Sr. Adv.
M . Suryanarayana Singh, Adv.
Ms. Pragati Neekhra, Adv.
M. Part Tiwari, Adv.
For Respondent (s) Ms. Uttara Babbar, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Li st on 31.01.2014.
In the neantine, the petitioners shall furnish proof to

this Court in regard to the paynment of principal amunt of Rs.35
| akhs to the respondents.

(NAVEEN KUVAR) (S.S.R KR SHNA)
COURT MASTER COURT MASTER



